National Company Law Tribunal
Allahabad Bench
CP NO 29/2016

CA NO.18/2016

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 27.02.2017

NAME OF THE COMPANY: Trimar Exports Pvt Ltd With Obettee Pvt Ltd
SECTION OF THE COMPANIES ACT: U/5 391/398 of Companies Act,2013
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Order dated 27.02.2017
CP No.292016 CA No. 182006 Trimuar Exports Pvt Lud with
ohettee Pyt Lrd

Shri S5.K. Gupta, PCS for the Company petitioner and Shri M |

Bagri represents for RD. Judgement is reserved on 28.02.2017.
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SH. H.P.CHATURVEIM (Judicia

% P s



